FORM A: PUBLN ANNOUN EMENT
(Under Regulation & of the Insshvency and Bankrupicy Board of India (Insolvency Resohation Process for Corporaie Persons )
- ATTENTION OF THE CREDITORS OF SRI LAKSHMU MOTOR SERVICE PRIVATE LIMITED. CIRF
NITIATED VIDE BONBLE NCLT BENGA l.l.rll"nl:."ltll ORDER REF. CP (1) NO. 142 B 2024 DATED
G {}E)

s

& LR NS —

SR AKSHMI MOTOR SERVICE PRIVATE
| IMIETED

2| Dare of imcorporsison of comporste debtor 13842007

L | Awthonity weder which corporste  debior  is | Registrar of Companies- Bangalore

4 | Corporate ety No. J  Limited  Lisbibity | US0300KA20027TC010403

Idenificaton Mo, of corporate debios
- A_«mﬂhw:ﬁm:ﬂmmnﬂh Mo 210, Industrial Suburh, Opposite CMTR TUMKLR Road,
(i any b of corpormte debeot Weswmmibpur, Bang lore- 56003 2, Karmataka, ndi.

6 | Imsolvency commencement date i respect of | 20-08.202% (Order Receipt dase -21-08-2025 §

corporste delitor
7. | Estimated date of chsure of imsolvency resolution | 16-00-2026

[k
2 | Mame snd regiamion number of the insobvency | Indrajit Mukherpee
profesvional scling as isterim reiolalion profcsiional
IBRBRLTPA 001 TP-P-00 5302000 8- 2001 W1 2450

9. | Address and c-mail of the intenm resolution | Flat No. 1101, Building 2, KAL Kesar Exotica CHSL, Sector

professonal, as regeaered with the Board 10, Kharghar, Raigad -4 10210 , Maharashira, Indis
indyajitmubhericel o vaho.com
10. | Address amd e-mail 0 be used for comespondence | Flai No 1101, Building 2, KAl Kesar Exotica CHSL., Sector
with the imerim resolution professional 10 . Kharghar, Raigad--410210 , Maharashers, India,
Nalhmi maal]
11, | Laot date for submission of clams 0308202 5

12. | Classes of creditors, if any, under clause (b) of sub- | Mol Applicable
section (BA) of section 21, asceriained by the interin
resolution professional

13, | Memes of Insolvency Professionals identified w ot | Mot Applicahle
as Authorised Representative of oreditors in a class
{ Three namies for cach class)

4. {a) Relevant Forms and () Webhnk- hitps. /sbbi gov.inhome downboads
k) Detnils of suthonred representatives are by BA
svailable al:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of o compbrate msshency resolution
process of The Sri Lakshmi Motor Service Private Limited on 20-08-202% (Order Receipt date 21-08-2025)
The creditors of Sri Lakshmi Motor Service Private Limited hereby called upon to submit their claims with proof on or befone
03-09-2025 1o the imterim resolution professional at the address mentioned against entry No. 10.
The finamcial creditors shall submit their clasms with proof by electronic means only. All other creditors may submit the claims with
prool in persan, by post or by electronic means
The claims with proof arc 10 be submiticd as per following specified Forms
Form B - For Claims by Operational Creditors except Workmen and Employees
Form C; - For Claims by Financial Creditors
Form [: - For Claims by A Workman or an Employee
Form E: - For Claims by Authorized Representative of Workmen and Employees
Form F: - For Claims by Other Creditors
Copy of the above Forms can be downbxaded from hiips | ibbi gon in home downlpads or from sending email Lo the IRP

Submission of false or miskeading proofs of claim shall atiract penalties under IBC 2016 b g
ke

Dase: 21-08-2023% Indrajil Mukberyee
Place %umba Interim Kesslation Professmonal
ARLTPA-D0 LAP-P-01 S33200 8- 2009 2430
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